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AHMEDABAD BENCH
AHMEDABAD
IA 363 of 2017 in TP No. 199/397-398/NCLT/AHM/2016
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C.P. No. 198/397-398/NCLT/AHM/200

F F_'*:

i Coram: - Present: Hon’ble Mr. BIKKI RAVEENDRA BAB

L

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD

1 BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19.12.2017
i o
Name of the Company: Abhsihek Mohan Gupta.
| .. J V/s.
Jagran Publication Pvt. Ltd. & Ors.
‘ ; Section of the Companies Act: Section 397-398 of the Companies Act, 1956
S.NO. NAME (CAPITAL LETTERS DESIGNATION __ REPRESENTATION  SIGNATURE
. MR- DHRuv DEwAN  Adunds Oy ’
. 5 Me. KosTubn DENAN  Adurtale on-ppliat

e e e g el

W MSUW A(AM)U’J'Q %, . feeA. . = l

- . . . - = Haalr - . Nk =1 . b iy bl A, - e L .
e o= 1 e i e aT w1 W e s, = s N et '

; o - ORDER

1 Learned Advocate Mr. Dhruv Dewan w1th Leamed Advocate Mr. Kostubh Devnani
- present for Original Petitioner. Learned Senior Advocate Mr. Saurabh Soparkar
;
i

with Learned Advocate Ms. Poonam Mathur with Learned Advocate Mr. Trisha
Baxi present for Original Respondents no. 5 and 6. None present for other Orlglnal

Respondents.
4 List the matter long with CP 19820070 20.122017. )\~
BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 19th day of December, 2017.
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